\ 2321 TEM NO. 39 COURT NO. 7 SECTI ON | VB
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).5023/2008
(From the judgenent and order dated 05/10/2007 in CR No.
5142/ 2007 of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
MUNI SH GUPTA Petitioner(s)
VERSUS
HARJI T KAUR & ANR Respondent (s)
(Wth prayer for interimrelief and office report )

Dat e: 08/04/ 2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTI CE CHANDRAMAULI KR PRASAD

For Petitioner(s) M. Amt Pawan, Adv.

For Respondent (s) M.Ujal Singh, Adv.
M. J. P. Si ngh, Adv.
M. R C. Kaushik, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The Special Leave Petition is di sm ssed.

( KUSUM SYAL) (VI NOD KULVI )
SR P.A COURT MASTER



